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Demand to increase Recruitment Quota for Himachal Pradesh in
the Army
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Piaracy of Films produced in the Country

SHRI DARA SINGH (Nominated): Mr. Deputy Chairman, Sir, | want
to raise an important issue regarding piracy of the Indian Films which
are being pirated in foreign countries, and counterfeit DVDs are being
sold. Piracy of Indian films is estimated to be 40 per cent of the
business, while the piracy of English movies is very much lower.

Our film industry used to produce more than 940 films in a year, but
video piracy has now started hurting the industry, and we have come
down to 750 films per year. It is important that the law enforcing
agencies in India should act quickly on receiving the complaints and
punish the guilty, as is being done in the U.K. and the U.S.A.

The Union Government has made strict copyright laws in India, but
has set up no Government Department to fight against piracy, it is a
State subject but the States are least worried about this. It is,
therefore, necessary that the Union Government as well as the State
Governments should work together to fight unlawful piracy as it is
ultimately affecting the Government's revenue and job market also.
The Film Industry had tried to control the piracy but it could not
succeed because of not getting full cooperation from the law enforcing
agencies. It is very easy to make the laws but it seems difficult to
implement the same in India. Thank you.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | associate
myself with what Shri Dara Singh has stated.
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